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~Kendriya 3adan, ' . L , "
- Sulxen Bazar, . o S S
HyGerauag=-500195, B ‘ ]
Regicral Diregtor, |
.'e RFQEOWDM

“Shrrl Mir Agzarath Ali,
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* Jhiofi or India, Ministry of Finance,
Dept.of Economic Affairs(DEA) Central Secretariat,
North Block, New pelhi.

‘ 2. The National Savings Commissioner,
12, Seminary Hills, Nagpur-6.
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(A& FER HCHN'BLE SHRI JUSTICE V,NEELADRI PAO VICm CHE TRUEN)
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Heard Snri- V.Venkateswara Rao, ¢earned couns%l
e

for the spplicant and Shri ﬂ.R.Devarajax, learned }
’ [

standing counsel for the respondents, I }
: ‘ .
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and No.35844—43/Est./TRFR/D&OS/94~R—1,
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counsel for the applicant subtmitted that the appli%ant P
has instructed him to withdraw this CA hnd accoxdi%gly

the letter dated 6.4.1%85 was filed. ' |
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3. Shri V,Venkateswarz Rao; is pregd

submitted hat,tnlq CA is not pressed ds per the |
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4, ~ Accordingly this OA is dismissed. No costs..
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RLBGARAuAN) (V.BEELADRI RAO)
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Admitted and Interim directions:

Dis'm'ssedr.\

Disnfissed as withdrawn
Dishissed for default.

Ordkred/Rejeacted.

- No.order as to'.cOsts. MW :






